CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH 3 ALLAHABAD

Review Applicatien Ne.86 eof 2001
in
Original Applicatien Ne.253 ef 2001

Thursday, this the l1th day ef September,2003

Hon'hble Maj. Gene KKeSrivastava, A. M
Hon q)le M. A-K-Bhatnigarl J-Hi

Lle Unien ef India,
threugh the General Msnager,
Eastern Railway, Kelkata-l

24 Divisienal Railway Manager,
Eastern Railway , Mughalsarai.

mghalsuai.
4., Divisienal Acceunts Off icer
Eastern Railway, Mughalsarai. ososApplicants. =
mspondent}u
(By Advecate : Shri K.P.Singh)
Yersus
le Sri Kant Mishra s/e Jagdamba Mishra,
20 Naraingh Yadav s/e Magdu Yadave
3e Makhram Prasad sen ef Prayag Ram,
e Laljee son of Ghurhu Ram.
Se Jangbahadur Prasad sen ¢f Ram Kanwar,
6 Subedar Singh sen ef Ram Murat.
Te Ram Raten sen ef Kamta,
8e Ganesh Pandey sen ef Udhe Pandey.
9. Kamala Prasad sen ef
10‘ Rim ".lrat:# ...msp.m ntS-ippliﬂﬂﬂt

All C/e Jangbahadur Prasad 1291 Manas Nagar

Celeny Mughalsarai District - Chandauli.
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QEDER (ORAL)

By Hon_'g.h Majs Gen, Eéﬁguggggn, AcM, ¢

This review application has been filed for review
of the order dated 5:3.2001 passed dn OA No,253/2001%

26 Inviting our attention to para 8; 9, 11, & 12, the
review applicant has submitted that the matter is between
the applicants Group leader and Department of Pests The
respondents have no role to play regarding payment of
maturity value of Pay Roll Saving Scheme Account (in shert
PRSS)s In fact, the applicant has tried to re-arque the
case on merit, which is not permissible in law, Bsen

Otherwise, we do not find any error apparent on the face
of record. No good ground has been advanced for review
of the order dated 5,3.200ls

8
3% In the view of the above, no case for reyiew is mades

The review application is re jecteds
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